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[7f T e (FRwim)

a+9av, 19 AT, 2026

(e stfafAa e g At 9 qaTT(1989) F &1y i’ Y(20A) F T8 AT

3. 1438(31)—ora (Ferrer) srfar=am, 1989 (24/89) (S o aTg I<F AfA=w Fgr 7147 B)
FT T 20T FT IT-GTT (1) T T&T AREIT & T&d, % T =7 919 F 4q g 6 a1 o qrasii=h
3297  forw, qfw, e w@fer Bawor 7t gomr =T # gy 3w g, f&er Yora oS & Ao &
T saea® g, TITq, Ny TS TS & Ay el § "gar e fAe F q8q glasT-aemardaaq
T ATed 9¢ HarET Ug(MMS)-TFaTedt (SUDV) TeMT & a9 KM 666/5-7 T% ..t (T2 3fEw
forsT) wear 361 &1 A", Toe g7 UET i 7 TR F2 T SXaT JIiua FHdT g

I 0 H Baag #r2 off =3t Afaeg=eT & 59T § T it arirg 7 (30) o e A ety
& HIa¥, I ATAHIH sl 1T 209 Fir ITATT (1) F el TS o TorT UHT GIH % ST 92 AqiT 397
AT

THE AT, TAH TTIAFRET TATT T AT F o 49 Wiy (FTAT) Toed HSA T
ATAET (ARSTSM)/ TATET F GaT A fdew & qgd gragl-[amardeds e ded 9% Hal
T2 (MMS)-THTET (SUDV) ¥t & &= KM 666/5-7 9% . A1aT (TS sfrax f697) FedT 361 7 fHair

2006 G1/2026 (1)
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& oY ¥ fofead &9 § $aad Teqd i SO a9 U i & e 9¢ Feiia 5 S o qa9
TTTERTY, STITRIHAT il ATg dg AT €9 § gl AT (e et &fer sraamdT & A1eaw |, qHars a1 T8
T, 3T TH 9REAT g9 % TET T AEeTF AN 6 =, TS A T, T 6 TAT, ST 6 qe79
ITTSrRTET AT F THE ATTIAT T THTRTT AT SAFATHRTT HL TR

I ATATIH F 20D T IT-LTI(2) F AT Teqq TTTErRTEr g STt foham 2 & ofF swaer v
ST /AT STTUAT| 3] SATEEEAT & A S aATAT S 6l JISHT0 S o= [Faeor Iqeed g ¥ 3=g®
=IRF gTET TEA® ATTETET 3 SULh F1ATrd | IRT [HEeqor 3 ST @erar 2

AT
v e afRST i strer weer T & sfiwgew e § “gat O Rdiew F aga giasT-
RremaTyesw TEr ATeT 9 /€T US(MMS)-gFITEt (SUDV) Rt & S KM 666/5-7 9% S, &t
(T A foieT) Sear 361 &1 RHTor & forg §<==msi & arr a1 foeT 9Tl & ATutad i st aret
A &7 "@ier e (Sgaas-1) 987 @9 g

i o 1 PR D AqATH-1

T St

qRFISTAT T AT -3 1-360 F7 fAwior

S 1 AT - HAw, TET FT A-G1ET S, HSF T T0-HETET S Iarr

? e T FT AT % 3;;? Wgy g FmFE | s TR
1 T TR 89-7 1 0.73 e (RELELIE]
2 HaTHT HRTSIIET 90-1 0.27 0.03 et [REUSEIS]
3 HaTHT HRTSIIT 90-2 0.3 0.03 e [REUSEIS]
4 HaTET HHRLSTAT 90-5 0.16 0.04 e REUELIE]
5 HATET HHRLSTAT 90-6 0.04 0.04 e REUELIE]
6 HTET HHRTSTT 90-7 0.02 0.02 e [RELEEIE]
7 HaTET HHRLSTAT 90-8 0.05 0.05 e REUELIE]
8 HATET HHRLSTAT 90-9 0.06 0.06 e REUELIE]
9 HTET HHRTSTT 90-10 0.07 0.07 e [RELEEIE]
10 HaTET HHRLSTT 90-11 0.12 0.12 e REUELIE]
11 HTET RS TAT 91-6 0.07 0.02 e (RELELIE]
12 HETET HHRTS T 91-7 0.05 0.05 e [RELEEIE]
13 HaTET ARSI 91-8 0.03 0.03 e (REUEEIE]
14 HTET RS TAT 91-9 0.28 0.08 e (REUEEIE]
15 HETET HHRTS T 91-24 0.09 0.09 et st srefter
16 HETET HHRTS T 93-8 0.02 0.02 e [RELELIE]
17 HTET RS TAT 93-9 0.02 0.02 e (REUEEIE]
18 HETET HHRTS T 93-10 0.09 0.09 et st srefter
19 HETET HHRTS T 93-11 0.06 0.06 e [RELELIE]
20 T HHRLSTAT 93-12 0.07 0.04 e Rt sf
21 =TT HHLSAT 93-14 0.03 0.03 et st srefter
22 HTET HHLSAT 93-15 0.01 0.01 et st srefter
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23 HaTET 93-16 0.06 0.04 [EEISEIE
24 HaTHT 93-27 0.06 0.03 [EEUSEIE
25 HarET 93-28 0.06 0.06 [EEIECIC]
26 HaTET 93-29 0.05 0.05 fsft st
27 HerET 93-30 0.03 0.03 [EEUSEIE
28 HarET 93-31 0.03 0.03 [EEIECIC]
29 HaTET 93-32 0.05 0.05 fsft st
30 HerET 93-33 0.04 0.04 [EEUSEIE
31 HaTET 93-34 0.04 0.04 [EEIECIC]
32 HTET 93-35 0.04 0.02 [RELEEIE]
33 HaTET 93-36 0.04 0.04 [RELEEIE]
34 HaTHT 93-37 0.03 0.03 [REUSEIS]
35 HATET 93-38 0.04 0.04 (RELELIE]
36 HATET 93-39 0.04 0.04 [RELECIE]
37 HaTHT 93-45 0.05 0.05 [REUSEIS]
38 HTET 93-46 0.15 0.06 (RELELIE]
39 HATET 94-3 0.02 0.02 [REUEEIE]
40 HarET 94-4 0.14 0.14 [EEIECIE]
41 HarET 94-5 0.05 0.03 [EELECIE]
42 HTET 94-6 0.05 0.05 [RELEEIE]
43 HarET 94-7 0.06 0.06 [EEIECIE]
44 HarET 94-8 0.04 0.04 [EELECIE]
45 HaTET 94-9 0.03 0.03 [EEUSEIE
46 HarET 94-11 0.07 0.07 [EEIECIE]
47 HaETET 94-12 0.05 0.05 [EELECIE]
48 HaETET 94-13 0.05 0.05 [EELECIE]
49 HarET 94-14 0.04 0.04 [EEIECIE]
50 HaETET 94-15 0.05 0.05 [EELECIE]
51 HarET 94-16 0.03 0.03 [EELECIE]
52 HaTET 94-18 0.03 0.03 [EEIECIC]
53 HaTET 94-19 0.03 0.03 [EELECIE]
54 HerET 94-20 0.01 0.01 EEUSLEIE]
55 HaTET 94-21 0.04 0.04 [EEIECIC]
56 HaTET 94-22 0.02 0.02 [EELECIE]
57 HarET 94-23 0.03 0.03 [EELECIE]
58 HaTET 94-24 0.07 0.03 [EEIECIC]
59 HaTET 94-32 0.03 0.03 [EELECIE]
60 HarET 94-33 0.04 0.02 [EEIECIE]
61 HarET 102-1 0.04 0.04 Rt efie
62 HaTET 102-2 0.05 0.05 [EEUSEIE
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63 HRTSITAT 103 5.34 0.51 TrRrETR() | aEE S
64 HHRLSITT 102-10 | 0.03 0.03 At [REUEEIE]
65 HHLSAT 102-11 | 0.08 0.08 et st srefter
66 HHLSAT 102-12 | 0.05 0.05 et st srefter
67 HHRLSITT 102-13 | 0.02 0.02 At [REUEEIE]
68 HHRLSITT 102-14 | 0.06 0.06 At [REUEEIE]
69 AL 102-15 | 0.02 0.02 e [REUEEIE]
70 HHRLSITT 102-16 | 0.04 0.04 At [REUEEIE]
71 HHRLSITT 102-17 | 0.03 0.03 At [REUEEIE]
72 ARSI 102-18 | 0.04 0.04 e [RELEEIE]
73 HHRLSTAT 102-19 | 0.03 0.03 et st srefter
74 HHRLS T 102-3 0.21 0.08 e [REUEEIE]
75 AL 102-4 0.05 0.03 e (REUELIE]
76 HHRLSTAT 102-5 0.04 0.03 et st srefter
77 HHRLSTT 102-6 0.14 0.14 e [REUEEIE]
78 AL 102-7 0.06 0.06 e (REUELIE]
79 HHRLSTAT 102-8 0.03 0.03 et st srefter
80 HHRLSTT 102-9 0.04 0.04 e [RELEEIE]
81 HRTSIET 106 1.93 0.45 TrerEETR(ey) | el ST
82 HHRLSTAT 107-2 0.08 0.08 et st srefter
83 HHRLSI T 107-3 0.02 0.02 e [RELEEIE]
84 TRTSTAT 107-4 0.02 0.02 LI (RELELIE]
85 HHRLSTAT 107-6 0.06 0.04 et st srefter
86 HHRLSI T 107-14 | 0.09 0.08 e [RELEEIE]
87 HHRLSTAT 107-15 | 0.19 0.19 e REUELIE]
88 HHRLSTAT 107-28 | 0.02 0.02 LI (RELELIE]
89 HHRLSITT 10729 | 0.09 0.08 e [RELEEIE]
90 HHLSTT 107-33 | 0.05 0.05 e REUELIE]
91 TRTSIAT 107-34 | 0.05 0.05 e (RELELIE]
92 ARSI 107-35 | 0.03 0.03 e [RELELIE]
93 HHRLSTAT 107-36 | 0.03 0.03 e (REUEEIE]
94 TRTSIAT 107-38 | 0.07 0.07 e (RELELIE]
95 ARSI 107-39 | 0.06 0.06 e [RELEEIE]
96 HHRLSTAT 107-40 | 0.05 0.05 e (REUEEIE]
97 TRTSIAT 107-44 | 0.02 0.02 e (RELELIE]
98 ARSI 107-45 | 0.08 0.08 e [RELELIE]
99 AL 108 0.5 0.15 TrerER(eY) | AR FHE
100 UIES 73 0.060 0.020 LE TR T
101 LSS 1300 | 0.020 0.020 AT T T
102 LSl 72 1.040 0.950 HEdl T STHI
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103 | Tl SIS 74 0.850 0.350 epopardy ey | ST ST
104 | e e 71 0.080 0.002 CrErd e | S e
105 | el LSIE 70 0.070 0.004 Ty et | et st
106 | rerET e 69 0.070 0.001 Crard e | S e
107 | e e 117 0.370 0.130 CrErd e | S e
108 | Tl LSIE 116 0.100 0.100 Ty et | et st
109 | emET e 115 0.100 0.070 Crard e | S e
110 | AT SlE 114 0.270 0.040 Ty et | et st
111 qreATHT SlE 111 1.610 0.010 ot At | el s
112 TTATET [SIES 110 0.670 0.110 AT AT FH
143 | e e 100 0.050 0.050 CrErd e | S St
114 | e LS 101 0.030 0.010 Ty et | et s
115 |  TeET SIS 99 0.060 0.060 CroEdy e | el e
116 | e e 08 0.020 0.010 CrErd e | S e
117 | e LS 96 0.110 0.030 Ty et | et s
118 |  TeET s 91 0.220 0.060 CroEy e | el e
119 | e e 90 0.110 0.070 o e | el e
120 TTATET amg 89 0.260 0.220 e e | s afe
121 qreATET s 88 0.190 0.180 CroETdy e | el e
122 RASAL ArfafeHeg 16 0.010 0.020 T e | A s
123 | e GUEIERET 17 0.040 0.050 TrET e | e e
124 | e wrfafeaeg 18 0.050 0.040 Ty et | el s
125 | e GUEIERET 19 0.030 0.050 T e | el e
126 | el wrfafeaeg 20 0.030 0.030 YT e | el e
127 | e wrfafereg 21 0.030 0.020 T e | el e
128 |  reTET wrfafeaeg 22 0.030 0.010 Ty et | el s
TOTAL 8.977
EaRsIKE
RURRLE il

R | sfwRe st i FREICUERS

™ T | Regar | Refem ™
AT 1.110 0.000 | 5.150 6.260

ameg 1.100 0.000 | 1.397 2.497
ATafeRee 0.000 0.000 | 0.220 0.220

3 2.21 0 6.767 8.977

[Fr. 5. Hrosn/A/smeuady/Ahua/2026/zm:AET @=91-3610/2017]
AT FHTL 99T, T&T AfSFar (Fefor-10)
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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION

Bhubaneswar, the 19th March, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 1438(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways

(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required
for the execution of Special Railway Project, namely, “Construction of ROB in lieu of closing of manned of
L.C.361 at Km.666/5-7 between Mandasa Rd.(MMS)-Summadevi(SUDV) on Howrah Visakhapatnam main line
under Khurda Road Division.” in Srikakulum district in the state of Andhra Pradesh, hereby declares its intention to
acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land
Acquisition (CALA) & Revenue Divisional Officer(RDQ), Palasa for Construction of ROB in lieu of closing of
manned of L.C.361 at Km.666/5-7 between Mandasa Rd.(MMS)-Summadevi(SUDV) on Howrah Visakhapatnam
main line under Khurda Road Division in writing, and shall set out grounds thereof and competent authority shall
give the objector an opportunity of being heard, either in person or through a legal practitioner, and may, after hearing
all such objections and after making such further inquiry, if any, as the competent authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE
Brief description of land (Annexure-I) attached here with to be acquired with or without structures,
for Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.361 at
Km.666/5-7 between Mandasa Rd.(MMS)-Summadevi(SUDV) on Howrah Visakhapatnam main line under
Khurda Road Division)” in Srikakulum district of Andhra Pradesh state.

Name of the District:-Srikakulam ANNEXURE-1

LAND SCHEDULE

Name of the Project:- Construction of the ROB No.361

Name of the District:- Srikakulam, Name of the Division:-Khurda Rd.,
Name of the Mandal:-Mandasa & Palasa

S | wawan | WNEOE | Sl | i | CAmay | CASIIGHION | rypg ora
ACRES ACRES
1 MANDASA MAKARAJOLA 89-7 1 0.73 WET PRIVATE LAND
2 MANDASA MAKARAJOLA 90-1 0.27 0.03 WET PRIVATE LAND
3 MANDASA MAKARAJOLA 90-2 0.3 0.03 WET PRIVATE LAND
4 MANDASA MAKARAJOLA 90-5 0.16 0.04 WET PRIVATE LAND
5 MANDASA MAKARAJOLA 90-6 0.04 0.04 WET PRIVATE LAND
6 MANDASA MAKARAJOLA 90-7 0.02 0.02 WET PRIVATE LAND
7 MANDASA MAKARAJOLA 90-8 0.05 0.05 WET PRIVATE LAND
8 MANDASA MAKARAJOLA 90-9 0.06 0.06 WET PRIVATE LAND
9 MANDASA MAKARAJOLA 90-10 0.07 0.07 WET PRIVATE LAND
10 MANDASA MAKARAJOLA 90-11 0.12 0.12 WET PRIVATE LAND
11 MANDASA MAKARAJOLA 91-6 0.07 0.02 WET PRIVATE LAND
12 MANDASA MAKARAJOLA 91-7 0.05 0.05 WET PRIVATE LAND
13 MANDASA MAKARAJOLA 91-8 0.03 0.03 WET PRIVATE LAND
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14 MANDASA | MAKARAJOLA 91-9 0.28 0.08 WET PRIVATE LAND
15 MANDASA | MAKARAJOLA 91-24 0.09 0.09 WET PRIVATE LAND
16 MANDASA | MAKARAJOLA 93-8 0.02 0.02 WET PRIVATE LAND
17 MANDASA | MAKARAJOLA 93-9 0.02 0.02 WET PRIVATE LAND
18 MANDASA | MAKARAJOLA 93-10 0.09 0.09 WET PRIVATE LAND
19 MANDASA | MAKARAJOLA 93-11 0.06 0.06 WET PRIVATE LAND
20 MANDASA | MAKARAJOLA 93-12 0.07 0.04 WET PRIVATE LAND
21 MANDASA | MAKARAJOLA 93-14 0.03 0.03 WET PRIVATE LAND
22 MANDASA | MAKARAJOLA 93-15 0.01 0.01 WET PRIVATE LAND
23 MANDASA | MAKARAJOLA 93-16 0.06 0.04 WET PRIVATE LAND
24 MANDASA | MAKARAJOLA 93-27 0.06 0.03 WET PRIVATE LAND
25 MANDASA | MAKARAJOLA 93-28 0.06 0.06 WET PRIVATE LAND
26 MANDASA | MAKARAJOLA 93-29 0.05 0.05 WET PRIVATE LAND
27 MANDASA | MAKARAJOLA 93-30 0.03 0.03 WET PRIVATE LAND
28 MANDASA | MAKARAJOLA 93-31 0.03 0.03 WET PRIVATE LAND
29 MANDASA | MAKARAJOLA 93-32 0.05 0.05 WET PRIVATE LAND
30 MANDASA | MAKARAJOLA 93-33 0.04 0.04 WET PRIVATE LAND
31 MANDASA | MAKARAJOLA 93-34 0.04 0.04 WET PRIVATE LAND
32 MANDASA | MAKARAJOLA 93-35 0.04 0.02 WET PRIVATE LAND
33 MANDASA | MAKARAJOLA 93-36 0.04 0.04 WET PRIVATE LAND
34 MANDASA | MAKARAJOLA 93-37 0.03 0.03 WET PRIVATE LAND
35 MANDASA | MAKARAJOLA 93-38 0.04 0.04 WET PRIVATE LAND
36 MANDASA | MAKARAJOLA 93-39 0.04 0.04 WET PRIVATE LAND
37 MANDASA | MAKARAJOLA 93-45 0.05 0.05 WET PRIVATE LAND
38 MANDASA | MAKARAJOLA 93-46 0.15 0.06 WET PRIVATE LAND
39 MANDASA | MAKARAJOLA 94-3 0.02 0.02 WET PRIVATE LAND
40 MANDASA | MAKARAJOLA 94-4 0.14 0.14 WET PRIVATE LAND
41 MANDASA | MAKARAJOLA 94-5 0.05 0.03 WET PRIVATE LAND
42 MANDASA | MAKARAJOLA 94-6 0.05 0.05 WET PRIVATE LAND
43 MANDASA | MAKARAJOLA 94-7 0.06 0.06 WET PRIVATE LAND
44 MANDASA | MAKARAJOLA 94-8 0.04 0.04 WET PRIVATE LAND
45 MANDASA | MAKARAJOLA 94-9 0.03 0.03 WET PRIVATE LAND
46 MANDASA | MAKARAJOLA 94-11 0.07 0.07 WET PRIVATE LAND
47 MANDASA MAKARAJOLA 94-12 0.05 0.05 WET PRIVATE LAND
48 MANDASA | MAKARAJOLA 94-13 0.05 0.05 WET PRIVATE LAND
49 MANDASA MAKARAJOLA 94-14 0.04 0.04 WET PRIVATE LAND
50 MANDASA MAKARAJOLA 94-15 0.05 0.05 WET PRIVATE LAND
51 MANDASA | MAKARAJOLA 94-16 0.03 0.03 WET PRIVATE LAND
52 MANDASA MAKARAJOLA 94-18 0.03 0.03 WET PRIVATE LAND
53 MANDASA | MAKARAJOLA 94-19 0.03 0.03 WET PRIVATE LAND
54 MANDASA MAKARAJOLA 94-20 0.01 0.01 WET PRIVATE LAND
55 MANDASA | MAKARAJOLA 94-21 0.04 0.04 WET PRIVATE LAND
56 MANDASA | MAKARAJOLA 94-22 0.02 0.02 WET PRIVATE LAND
57 MANDASA | MAKARAJOLA 94-23 0.03 0.03 WET PRIVATE LAND
58 MANDASA | MAKARAJOLA 94-24 0.07 0.03 WET PRIVATE LAND
59 MANDASA | MAKARAJOLA 94-32 0.03 0.03 WET PRIVATE LAND
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60 MANDASA | MAKARAJOLA 94-33 0.04 0.02 WET PRIVATE LAND
61 MANDASA | MAKARAJOLA 102-1 0.04 0.04 WET PRIVATE LAND
62 MANDASA | MAKARAJOLA 102-2 0.05 0.05 WET PRIVATE LAND
63 MANDASA | MAKARAJOLA 103 5.34 0.51 PORAMBOKE(P) GOVT LAND

64 MANDASA | MAKARAJOLA 102-10 0.03 0.03 WET PRIVATE LAND
65 MANDASA | MAKARAJOLA 102-11 0.08 0.08 WET PRIVATE LAND
66 MANDASA | MAKARAJOLA 102-12 0.05 0.05 WET PRIVATE LAND
67 MANDASA | MAKARAJOLA 102-13 0.02 0.02 WET PRIVATE LAND
68 MANDASA | MAKARAJOLA 102-14 0.06 0.06 WET PRIVATE LAND
69 MANDASA | MAKARAJOLA 102-15 0.02 0.02 WET PRIVATE LAND
70 MANDASA | MAKARAJOLA 102-16 0.04 0.04 WET PRIVATE LAND
71 MANDASA | MAKARAJOLA 102-17 0.03 0.03 WET PRIVATE LAND
72 MANDASA | MAKARAJOLA 102-18 0.04 0.04 WET PRIVATE LAND
73 MANDASA | MAKARAJOLA 102-19 0.03 0.03 WET PRIVATE LAND
74 MANDASA | MAKARAJOLA 102-3 0.21 0.08 WET PRIVATE LAND
75 MANDASA | MAKARAJOLA 102-4 0.05 0.03 WET PRIVATE LAND
76 MANDASA | MAKARAJOLA 102-5 0.04 0.03 WET PRIVATE LAND
77 MANDASA | MAKARAJOLA 102-6 0.14 0.14 WET PRIVATE LAND
78 MANDASA | MAKARAJOLA 102-7 0.06 0.06 WET PRIVATE LAND
79 MANDASA | MAKARAJOLA 102-8 0.03 0.03 WET PRIVATE LAND
80 MANDASA | MAKARAJOLA 102-9 0.04 0.04 WET PRIVATE LAND
81 MANDASA | MAKARAJOLA 106 1.93 0.45 PORAMBOKE(P) PRIVATE LAND
82 MANDASA | MAKARAJOLA 107-2 0.08 0.08 WET PRIVATE LAND
83 MANDASA | MAKARAJOLA 107-3 0.02 0.02 WET PRIVATE LAND
84 MANDASA | MAKARAJOLA 107-4 0.02 0.02 WET PRIVATE LAND
85 MANDASA | MAKARAJOLA 107-6 0.06 0.04 WET PRIVATE LAND
86 MANDASA | MAKARAJOLA 107-14 0.09 0.08 WET PRIVATE LAND
87 MANDASA | MAKARAJOLA 107-15 0.19 0.19 WET PRIVATE LAND
88 MANDASA | MAKARAJOLA 107-28 0.02 0.02 WET PRIVATE LAND
89 MANDASA | MAKARAJOLA 107-29 0.09 0.08 WET PRIVATE LAND
90 MANDASA | MAKARAJOLA 107-33 0.05 0.05 WET PRIVATE LAND
91 MANDASA | MAKARAJOLA 107-34 0.05 0.05 WET PRIVATE LAND
92 MANDASA | MAKARAJOLA 107-35 0.03 0.03 WET PRIVATE LAND
93 MANDASA MAKARAJOLA 107-36 0.03 0.03 WET PRIVATE LAND
94 MANDASA | MAKARAJOLA 107-38 0.07 0.07 WET PRIVATE LAND
95 MANDASA MAKARAJOLA 107-39 0.06 0.06 WET PRIVATE LAND
96 MANDASA MAKARAJOLA 107-40 0.05 0.05 WET PRIVATE LAND
97 MANDASA | MAKARAJOLA 107-44 0.02 0.02 WET PRIVATE LAND
98 MANDASA MAKARAJOLA 107-45 0.08 0.08 WET PRIVATE LAND
99 MANDASA | MAKARAJOLA 108 0.5 0.15 PORAMBOKE(P) GOVT. LAND

100 PALASA RANGOI 73 0.060 0.020 GORII GOVT. LAND

101 PALASA RANGOI 1300 0.020 0.020 GORIJI GOVT. LAND

102 PALASA RANGOI 72 1.040 0.950 GORIJI GOVT. LAND

103 PALASA RANGOI 74 0.850 0.350 RYTHWARI WET | PRIVATE LAND
104 PALASA RANGOI 71 0.080 0.002 RYTHWARI WET | PRIVATE LAND
105 PALASA RANGOI 70 0.070 0.004 RYTHWARI WET | PRIVATE LAND
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106 PALASA RANGOI 69 0.070 0.001 RYTHWARI WET | PRIVATE LAND
107 PALASA RANGOI 117 0.370 0.130 RYTHWARI WET | PRIVATE LAND
108 PALASA RANGOI 116 0.100 0.100 RYTHWARI WET | PRIVATE LAND
109 PALASA RANGOI 115 0.100 0.070 RYTHWARI WET | PRIVATE LAND
110 PALASA RANGOI 114 0.270 0.040 RYTHWARI WET | PRIVATE LAND
111 PALASA RANGOI 111 1.610 0.010 RYTHWARI WET | PRIVATE LAND
112 PALASA RANGOI 110 0.670 0.110 GORIJI GOVT. LAND
113 PALASA RANGOI 100 0.050 0.050 RYTHWARI WET | PRIVATE LAND
114 PALASA RANGOI 101 0.030 0.010 RYTHWARIWET | PRIVATE LAND
115 PALASA RANGOI 99 0.060 0.060 RYTHWARI WET | PRIVATE LAND
116 PALASA RANGOI 98 0.020 0.010 RYTHWARI WET | PRIVATE LAND
117 PALASA RANGOI 96 0.110 0.030 RYTHWARI WET | PRIVATE LAND
118 PALASA RANGOI 91 0.220 0.060 RYTHWARI WET | PRIVATE LAND
119 PALASA RANGOI 90 0.110 0.070 RYTHWARI WET | PRIVATE LAND
120 PALASA RANGOI 89 0.260 0.220 RYTHWARI WET | PRIVATE LAND
121 PALASA RANGOI 88 0.190 0.180 RYTHWARI WET | PRIVATE LAND
122 PALASA MAMIDIMETTU 16 0.010 0.020 RYTHWARI WET | PRIVATE LAND
123 PALASA MAMIDIMETTU 17 0.040 0.050 RYTHWARI WET | PRIVATE LAND
124 PALASA MAMIDIMETTU 18 0.050 0.040 RYTHWARI WET | PRIVATE LAND
125 PALASA MAMIDIMETTU 19 0.030 0.050 RYTHWARI WET | PRIVATE LAND
126 PALASA MAMIDIMETTU 20 0.030 0.030 RYTHWARI WET | PRIVATE LAND
127 PALASA MAMIDIMETTU 21 0.030 0.020 RYTHWARI WET | PRIVATE LAND
128 PALASA MAMIDIMETTU 22 0.030 0.010 RYTHWARI WET | PRIVATE LAND
TOTAL 8.977
ABSTRACT
ACUIRED LAND
VILLAGE NAME GOVEﬁgll\)/[ENT PRIVATE LAND A g SES&ZD
R.DRY R.WET LAND EXTENT

MAKARAJOLA 1.110 0.000 5.150 6.260

RANGOI 1.100 0.000 1.397 2.497

MAMIDIMETTU 0.000 0.000 0.220 0.220

TOTAL 2.21 0 6.767 8.977

[F. No. CAO/C/RSP/BBS/ROBs/361/20A]
AJAY KUMAR SAMAL, Chief Engineer (Con.-II)
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